
SUPRFMF COIJRT OF INNIA
IRECRUITMENT CELLI

F.6/2024-SC(RC)
New Delhi, dated July Ol,2024

(]ORRIGFNDI]M

Sub: Inviting anplkations for filing up of the losr oI Court MartEr (Shorthand'l in
I ev€l-lr (Rs- 6?700 Rr. 208700) on deputarion basis in SuFreme Cnurt- reE-

The Competcnt Authority has been pleased to relax the eligibility conditions relating to

educational qualificatioD and in partial modification of this Re8istry's circular of even number dated

18.06.2024 the same shall be read as under:-

a) A Degree of a recogtrized University in lndia ..,/
b) Proficiency in Shorthand with a speed of 120 w.p.m in Shorthand (English)
c) Knowledge of Computer Operation with a typing speed of 40 w.p.m on Computer
d) Holding analogous posts in High Court on regular basis or
e) Minimum 5 years regular scrvice in the cadre of Private Secretary/Senior PA-/PA,/ Senior

Stenographer in High Court

Regjstrar (Human Resources)

Copy to:
Registrar General of all High Courts


